
GOVERNMENT OF INDIA 

MINISTRY OF ELECTRONICS AND INFORMATION TECHNOLOGY 

LOK SABHA 

UNSTARRED QUESTION NO.4151 

TO BE ANSWERED ON: 21.03.2018 

 

CASES OF CYBER CRIMES 

 

4151.   SHRI TAMRADHWAJ SAHU: 

 

Will the Minister of ELECTRONICS AND INFORMATION TECHNOLOGY be pleased to 

state: 

 

(a) the details of the number of cases of cyber crimes registered by the Government, 

State-wise; and   

 

(b) whether any action has been taken in the cases of cyber crimes so far and if so, the 

details thereof, State-wise? 

 

 

ANSWER 

 

MINISTER OF STATE FOR  ELECTRONICS AND INFORMATION TECHNOLOGY 

(SHRI K. J. ALPHONS) 

 

 

(a) and (b):  As per the data maintained by National Crime Records Bureau (NCRB), a total 

of 9622, 11592 and 12,317 cyber crime cases were registered during the years 2014, 2015 and 

2016 respectively. State/Union Territory wise cases registered and persons arrested under 

Information Technology Act, 2000 and cyber crime related sections of IPC during 2014-2016 

are enclosed at Annexure. 

 

******* 

 

 



 

  

CR CCS CON PAR PCS PCV CR CCS CON PAR PCS PCV CR CCS CON PAR PCS PCV
1 Andhra Pradesh 282 90 9 236 116 10 536 139 19 522 197 23 616 144 15 307 177 18
2 Arunachal Pradesh 18 0 0 2 0 0 6 5 0 4 4 0 4 1 0 1 1 0
3 Assam 379 22 1 351 22 1 483 84 11 457 83 11 696 114 3 699 117 3
4 Bihar 114 15 1 111 17 1 242 59 1 1567 116 1 309 105 1 285 110 1
5 Chhattisgarh 123 58 0 105 83 0 103 93 19 99 115 29 90 77 18 105 96 19
6 Goa 62 5 1 14 9 2 17 5 0 5 3 0 31 9 0 18 14 0
7 Gujarat 227 71 0 174 109 0 242 119 0 272 310 0 362 146 0 298 231 0
8 Haryana 151 62 3 121 101 4 224 87 2 205 189 2 401 98 12 148 113 14
9 Himachal Pradesh 38 14 0 16 36 0 50 26 1 38 28 1 31 8 0 15 9 0

10 Jammu & Kashmir 37 3 0 4 3 0 34 7 0 12 9 0 28 11 0 21 18 0
11 Jharkhand 93 24 0 57 29 0 180 37 3 172 41 5 259 103 22 288 121 22
12 Karnataka 1020 118 2 372 177 2 1447 186 3 293 264 3 1101 199 7 318 271 7
13 Kerala 450 168 12 283 209 13 290 219 8 191 267 8 283 160 3 227 176 3
14 Madhya Pradesh 289 237 6 386 386 15 231 143 4 230 221 5 258 144 12 261 242 14
15 Maharashtra 1879 445 3 942 641 3 2195 438 2 825 720 4 2380 502 6 1009 768 12
16 Manipur 13 1 0 3 1 0 6 0 0 0 0 0 11 6 0 10 6 0
17 Meghalaya 60 11 0 12 12 0 56 17 1 20 18 2 39 6 0 1 6 0
18 Mizoram 22 4 0 4 4 0 8 11 8 18 11 10 1 2 2 2 2 2
19 Nagaland 0 1 0 0 1 0 0 0 0 0 0 0 2 0 0 1 0 0
20 Odisha 124 17 0 17 17 0 386 65 0 110 90 0 317 135 4 150 151 7
21 Punjab 226 62 7 159 73 7 149 64 17 136 95 24 102 67 15 137 102 21
22 Rajasthan 697 161 7 248 248 8 949 185 10 295 280 11 941 117 6 226 189 10
23 Sikkim 4 0 0 2 0 0 1 1 0 1 1 0 1 0 0 1 0 0
24 Tamil Nadu 172 23 3 120 28 5 142 77 6 125 88 8 144 53 2 96 77 2
25 Telangana 703 61 1 429 80 1 687 105 15 430 136 25 593 182 0 451 211 0
26 Tripura 5 0 0 1 0 0 13 0 0 8 0 0 8 4 0 8 4 0
27 Uttar Pradesh 1737 267 7 1223 383 8 2208 789 89 1699 1375 112 2639 1094 58 2374 1439 80
28 Uttarakhand 42 21 0 39 37 0 48 15 5 23 16 7 62 25 14 40 37 18
29 West Bengal 355 79 2 212 90 2 398 154 0 287 170 0 478 133 0 416 154 0

TOTAL STATE(S) 9322 2040 65 5643 2912 82 11331 3130 224 8044 4847 291 12187 3645 200 7913 4842 253
30 A & N Islands 13 2 0 5 3 0 6 4 0 2 4 0 3 1 0 1 1 0
31 Chandigarh 55 24 6 45 24 8 77 17 4 22 20 4 26 23 1 26 23 1
32 D&N Haveli 3 0 0 1 0 0 0 1 0 0 1 0 1 3 0 3 3 0
33 Daman & Diu 1 1 0 2 2 0 1 0 0 0 0 0 0 0 0 0 0 0
34 Delhi UT 226 49 5 56 57 5 177 53 3 53 55 3 98 35 0 47 40 0
35 Lakshadweep 1 0 0 0 0 0 0 0 0 0 0 0 0 1 0 0 0 0
36 Puducherry 1 0 0 0 0 0 0 1 3 0 1 4 2 4 0 0 4 0

TOTAL UT(S) 300 76 11 109 86 13 261 76 10 77 81 11 130 67 1 77 71 1
TOTAL (ALL INDIA) 9622 2116 76 5752 2998 95 11592 3206 234 8121 4928 302 12317 3712 201 7990 4913 254

Annexure-I

2015 2016

State/UT-wise Cases Registered (CR),Cases ChargeSheeted (CCS),Cases Convicted (CON),Persons Arrested (PAR),Persons Charge Sheeted (PCS) and 

Persons Convicted (PCV) under Total Cyber Crimes during 2014-2016
2014

SL State/UT



 


